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ACT No. XV. OTF 1849.

Passed by the Honble the President of the Council of
India in Council, on the 26th October 1849, with the

assent of the Most Noble the Governor General of
India.

in use in the

| An Act to amend the Law respecting the Stamped Material

Presidency of Bombay.

' “ HEREAS it 1s inconvenient to specify particularly by law the stamped

materials to be used in the Presidency of Bombay, It is enacted as follows :

r
' I Clause lst, Section VI, Regulation XVIIL, 1827, of the Bombay

\ Code, 1s repealed.
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